[4 August, 2000] RAJYA SABHA

MESSAGES FROM THE LOK SABHA
() The Bihar Reorganisation Bill, 2000.
(1) The Border Security Force (Amendment) Bill, 2000.

SECRETARY-GENEHAL: Sir, | have to report to the House the following
messages received from the Lok Sabha, signed by the Secretary-General of
the Lok Sabha:

0

"In accordance with the provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am directed to
enciose the Bihar Reorganisation Bill, 2000, as passed by Lok
Sabha at its sitting held on the 2™ August, 2000."

()

"In accordance with the provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabba, | am directed to
enclose the Border Security Force (Amendment) Bill, 2000 as
passed by Lok Sabha at its sitting held on the 3™ August, 2000."

Sir, | lay a copy of each of the Bills on the Table.

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. CHAIRMAN: | have to inform the House that the Business Advisory
Committee, at its meeting held on Thursday, the 3 August, 2000, allotted
time for the Government Legislative and other Business as follows:

BUSINESS TIME ALLOTTED

Consideration and passing of--

1. The Madhya Pradesh Reorganisation Bill, 2000 One- Day i.e.
as passed by Lok Sabha 4 Hours

2. The Uttar Pradesh Reorganisation Bill, 2000 as One-Day i.e.
passed by Lok Sabha 4 Hours

3. The Bihar Reorganisation Bill, 2000 as One- Day i.e.
passed by Lok Sabha 4 Hours
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4. The Constitution (86" Amendment) Bill, 2000 1 Hour
5. The Constitution (88" Amendment) Bill, 2000 1 Hour
6. Statutory Resolution to approve the Notification
No.96/2000-Customs seeking to amend the First
Schedule to the Customs Tariff Act, 1976 to en-
hance the rate of Customs Duly on goods falling
under sub-heading No.0802.90 from 35% 1o 100% 1 Hour
The Committee also recommended that the House may sit up 1o 6 p.m.

and beyond each day as and when necessary for the transaction of
Government Legislative and other Business.

LEAVE OF ABSENCE

MR. CHAIRMAN: | have {o inform Members that a letter has been
received from Shrt Ram Jethmaiani stating that he has previous public
engagemens and masriage of his grandson in the USA. He has
accordingly requesied for the grant of Leave of Absence for the remaining
part of the Current Session,

Does he have the permission of the House for remaining absent from
the remaining part of the Current Session?

{No hon. Member dissented)
MR. CHAIRMAN: Permission to remain absent is granted.

MOTION FOR ELECTION TO THE SREE CHITRA TIRUNAL INSTITUTE
FOR MEDICAL SCIENCES AND TECHNOLOGY, TRIVANDRUM
wrq waeE ferw A, R o et Wi aen e R w3 (=1
e werER el ) ¢ wetga, § wwae e g %

st e ReTe argfiee ok el d@wm, Brdss afefas, 1980
(1980 o1 Hemies 52) @ g1 6 ) SWRT (4) F g Wfdq, a1 5 &
w@s () & e o w6 w99 A}, dw wmly Fla E wn >
acwl ¥ @ e waw &t sfl aaer W F 1 qard, 2000 B g /W )
wewm 3 e e & arm Rea gy ®m w, sl B feTa s
R el e, Brdww @ wew &R & fon PEfre e @
Frfardt =

The question was put and the motion was adopted.

188



